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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 12.12.2025 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 627/2025 

For Stay 
IA No. 1739/2025 
For Exemption 
IA No. 1740/2025 

Yarlagadda Krishna 
Mohan 

Vs 
State Bank of India & 
Anr. 

Mr. Diwakar 
Maheshwari 

 

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
2.  IA No. 1765/2025 

(For Additional Docs) 
in 
Comp App (AT) (CH) 
No. 119/2025 
For Stay 
IA No. 1346/2025 
 

Saraswati Power and 
Industries Pvt Ltd. 
Vs 
Yeduguri Sandinti 
Jagan Mohan Reddy & 
8 Ors. 

WITH 

Mr. Maharshi Viswaraj Mr. Y Suryanarayana 
R1 
Mr. Krishna Sumanth 
R7 
Mr. TK Bhaskar 
For Caveator 
 

3.  Comp App (AT) (CH) 
No. 128/2025 
For Stay 
IA No. 1435/2025 

Yeduguri Sandinti 
Vijaya Rajasekhara 
Reddy 
Vs 

Yeduguri Sandinti 
Jagan Mohan Reddy & 
8 Ors. 
 

Mr. Arjun Suresh Mr. Krishna Sumanth 
R7  
 

4.  IA No. 1343/2025 
(For Condone Delay) 
in 
Comp App (AT) (CH) 

(Ins) No. 473/2025 
For Stay 
IA No. 1342/2025 
 

Thomas Pangaraj 
Vs 
Sripriya Kumar, RP of 
Perfect International 

Fabricators Pvt Ltd & 
Anr 

Mr. S Rajmakesh Mr. Athiban Vijay R2 

5.  IA No. 1378/2025 
(For Condone Delay) & 
IA No. 1380/2025 

(Delay in refiling) 
in 
Comp App (AT) (CH) 
(Ins) No. 485/2025 
For Stay 
IA No. 1379/2025 
 

Thomas William 
Pangaraj 
Vs 

Sripriya Kumar, RP 
Perfect International 
Fabricators Pvt Ltd & 
Anr. 

Mr. S Rajmakesh Mr. ML Ganesh R1 
Mr. Athiban Vijay R2 

 
 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Admission (After Notice) 
(Request for adjournment in Item No. 6 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
6.  Comp App (AT) (CH) 

(Ins) No. 119/2022 
For Stay 
IA No. 284/2022 

S Kiran 
Erstwhile Director of 
Muhlenbau 
Equipments Pvt Ltd & 
Anr 
Vs 
Dynamic Engineers Ltd 
& Anr. 

 

Mr. Menon Verma LLP Mr. Rakesh Mohan 
Sharma, CS- R1 
Ms. Lakshmi Menon R2 

7.  Comp App (AT) (CH) 
(Ins) No. 384/2023 
For Stay 
IA No. 1162/2023 
Leave to file 
IA No. 1163 

&1164/2023 
For Additional docs. 
IA No. 1015/2024 
 

Paradeep Port Trust 
Vs 
Vedanta Limited & Anr 

Ms. K Jayasudha Ms. Deepika Thakur R1 
Mr. Pranava Charan R2 

8.  Comp App (AT) (CH) 
(Ins) No. 399/2023 
For Stay 
IA No. 1228/2023 

Kunaparaju 
Sudharshan Varma, 
Suspended Board of 
Director of Bharat 
Waterfront Pvt Ltd 
Vs 
IL & FS Financial 
Services Ltd. & Anr 
 

Mr. Yogesh Jagia Mr. T Vijayakumar 
Reddy- R1 

9.  Comp App (AT) (CH) 
(Ins) No. 30/2024 
For Directions 
IA No. 97/2024 
For Additional docs 
IA No. 293/2025 

Canara Bank 
Rep by Chief Manager 
Vs 
R Aravindakshan 
Nair, Liquidator of 
Lakeview Ayurvedic 
Resorts and Research 
Centre Pvt Ltd 
 

Mr. Harikumar G Nair Mr. Jerin Asher Sojan 

10.  Comp App (AT) (CH) No. 
74/2024 
For Direction 
IA No. 1111/2024 & 
745/2025 

P Venkateswara Rao & 
3 Ors 
Vs 
K Chandrashekhar & 
11 Ors 
 

Mr. TK Bhaskar Mr. Akshat Jain R1-R6 
Mr. Vinod Kumar 
R7-R12 

11.  Comp App (AT) (CH) 
(Ins) No. 205/2024 
For Exemption 
IA No. 560 & 561/2024 

Eltech Transformers 
Pvt Ltd 
Vs 
Lanarsy Infra Ltd 
 

Ms. H Mubena Almas Mr. S Chakrapani 

12.  Comp App (AT) (CH) 
(Ins) No. 331/2024 

KAP India Projects and 
Constructions Pvt Ltd 
Vs 
Aishwarya Heights 
Infra Pvt Ltd 
 

Mr. Ricab Chand Mr. Rahul Balaji 

13.  Comp App (AT) (CH) 
(Ins) No. 388/2024 
For Stay 
IA No. 1058/2024 
For Exemption 

IA No. 1060/2024 

Indian Bank, SAMB 
Vs 
Saurabh Kumar 
Tikmani, RP of Lanco 
Amarkantak Power Ltd. 

& 2 Ors. 
WITH 

 

Mr. Pranava Charan Mr. Aayush Mitruka R3 
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14.  Comp App (AT) (CH) 
(Ins) No. 392/2024 
For Stay 
IA No. 1067/2024 

Indian Bank, SAMB 
Vs 
Saurabh Kumar 
Tikmani, RP of Lanco 
Amarkantak Power Ltd. 
& Anr. 

 

Mr. Pranava Charan Mr. Aayush Mitruka R2 

15.  Comp App (AT) (CH) No. 
113/2025 
For Exemption 
IA No. 1269/2025 
For Stay 
IA No. 1270/2025 
 

3A Capital Services 
Limited 
Vs 
NGEF Limited 

Ms. Anusha Peri Mr. Saji P John 

16.  Comp App (AT) (CH) 
(Ins) No. 129/2025 

State Bank of India 
SAMB, Chennai 
Vs 
NK Pothiraaj 
 

Mr. ML Ganesh Mr. R Ashwanth 

17.  Comp App (AT) (CH) 
(Ins) No. 261/2025 
To dispense with 
IA No. 742/2025 

KGR Constructions Pvt 
Ltd 
Vs 
K Murali Krishna 
Prasad, Liquidator of 
ISR Infra Pvt Ltd 
 

Mr. Anant Merathia Ms. JVL Bharati 

18.  Comp App (AT) (CH) 
(Ins) No. 308/2025 
For Stay 
IA No. 911/2025 
 

The Telangana Housing 
Board 
Vs 
Birendra Kumar 
Agrawal, RP, Manjeera 
Constructions Ltd & 
Anr. 

WITH 

Mr. PVL Bhanu 
Prakash 

Mr. VVSN Raju R1 
Mr. Aishvary Vikram 
R2 

19.  Comp App (AT) (CH) 
(Ins) No. 310/2025 
For Stay 
IA No. 916/2025 
 

The Telangana Housing 
Board 
Vs 
Birendra Kumar 
Agrawal, RP, Manjeera 
Retail Holdings Pvt Ltd 
& Anr. 
 

Mr. PVL Bhanu 
Prakash 

Mr. VVSN Raju R1 
Mr. Pradeep Joy R2 

20.  Comp App (AT) (CH) 
(Ins) No. 322/2025 
For Interim 
Injunction  
IA No. 978/2025 

FlSmidth Pvt Ltd 
Vs 
N Veera Pandian 
Liquidator, Sical Iron 
Ore Ltd. 
 

Mr. T Ravichandran  

21.  Comp App (AT) (CH) 
(Ins) No. 427/2025 

Venkata Narasinga Rao 
Kalvakota, RP 

Vs 
Union Bank of India 
 

Mr. Raja Shekar Rao 
Salvaji 

Mr. M Muthuperiasamy 

22.  Comp App (AT) (CH) 
(Ins) No. 489/2025 

Amier Hamsa Ali Abbas 
Rawther 
Vs 
State Bank of India 
 

Ms. Jayanthi K Shah Mr. ML Ganesh  

23.  Comp App (AT) (CH) 
(Ins) No. 537/2025 
For Stay 
IA No. 1511/2025 

CK Anantha 
Subramanian,Promoter 
& Managing Director, 
Viprah Technologies 
Ltd 
Vs 
Arul Prasad 

Senniappan & Anr. 
 

Mr. J Manivannan P.J Rishikesh  

 



 

4 
 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
24.  TA (AT) No. 168/2021 

(Comp App (AT) (Ins) 

No. 145/2020) 

Vision Millennium 
Exports Pvt Ltd 

Vs 
Edelweiss Rural & 
Corporate Services Ltd 
 

Mr. Pranay Sohini Mr. Prasanth A 

25.  Comp App (AT) (CH) 
No. 39/2021 

Union of India 
Vs 
Megacity (Bangalore) 
Developers and 
Builders Ltd & Anr. 

WITH 

Mr. Avinash Krishnan 
Ravi 

Mr. Prahalad K Bhat R2 
Mr. Joseph Pookkat 
Mr. T Ravichandran 

26.  Comp App (AT) (CH) 
No. 40/2021 

Union of India 
Vs 
Megacity (Bangalore) 
Developers and 
Builders Ltd & Anr. 

WITH 

Mr. Avinash Krishnan 
Ravi 

Mr. Prahalad K Bhat R2 

27.  Comp App (AT) (CH) 
No. 41/2021 

Union of India 
Vs 
Megacity (Bangalore) 
Developers and 
Builders Ltd & Anr. 

Mr. Avinash Krishnan 
Ravi 

Mr. Prahalad K Bhat R2 

28.  Comp App (AT) (CH) 
No. 57/2021 

KM Abdulla 
Vs 
Kerala Chamber of 
Commerce & Industry 

Ms. Telma Raju Mr. Vinod PV 

29.  Comp App (AT) (CH) 
(Ins) No. 207/2022 
For Stay 
IA No. 454/2022 

Chinna Rao & 3 Ors 
Vs 
S Hari Karthik 
Liquidator of the 

Jeypore Sugar 
Company Ltd. & 6 Ors. 
 

Mr. Keerthikiran 
Murali 

 

30.  Comp App (AT) (CH) 
(Ins) No. 379/2022 
For Stay 
IA No. 894/2022 
For Exemption 

IA No. 895/2022 

V-Con Integrated 
Solution Pvt Ltd 
Vs 
CA Uthukuli Venkata 
Rao Sujatha, 

Erstwhile RP of Shaan 
Technologies Pvt Ltd & 
4 Ors 
 

Ms. Kritika Nagpal Mr.S Sathiyanarayanan 
R1 

31.  Comp App (AT) (CH) 
(Ins) No. 65/2023 
For Stay 

IA No. 239/2023 

IFCI Ltd. 
Vs 
IVRCL Indore Gujarat 

Tollways Ltd. 
 

Mr. B Giridhar Mr. Thriyambak J 
Kannan 

32.  Comp App (AT) (CH) 
No. 111/2023 
For Stay 
IA No. 1373/2023 
For Direction 
IA No. 1374/2023 

For Urgent listing 
IA No. 933/2025 

Yogesh Kumar Agarwal 
Vs 
Arpana Iron & Steels 
Pvt Ltd & 3 Ors. 

Mr. Raja Shekar Rao 
Salvaji 

Mr.VN Balakishore 
R1-R3 
Mr. Dishit Bhattacharjee 
R4 

33.  Comp App (AT) (CH) 
(Ins) No. 125/2023 
For Urgent Listing 
IA No. 425/2023 
For Stay 
IA No. 426/2023 
 

Sutanu Sinha, 
Liquidator of IVRCL 
Ltd 
Vs 
Litostroj Power D.O.O 

WITH 

Mr. Nithyavendhan K Mr. Arun Karthik Mohan 
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34.  Comp App (AT) (CH) 
(Ins) No. 224/2023 

Litostroj Power D.O.O. 
Vs 
IVRCL Limited & Anr 
 

Mr. Arun Karthik 
Mohan 

Mr. Nithyavendhan K 

35.  Comp App (AT) (CH) 
(Ins) No. 437/2023 

Asset Reconstruction 
Company (India) Ltd 

Vs 
Manyata Developers 
Pvt Ltd 
 

Mr. G Vivekanand Ms. R Moneshaa 

36.  Comp App (AT) (CH) 
(Ins) No. 465/2023 
For Stay 
IA No. 1451/2023 

Rajagiri Campus Court 
Home Buyers Welfare 
Association 
Vs 
Rajendran R, RP of 
Asten Realtors Pvt Ltd 
& 2 Ors. 

WITH 

Mr. Avinash Krishnan 
Ravi 

Mr. Vinod PV- R1 
Mr. Saurabh Nikalje R2 

37.  Comp App (AT) (CH) 
(Ins) No. 48/2024 
For Stay 
IA No. 144/2024 

Rajendran PR, RP of 
Asten Realtors Pvt Ltd 
Vs 
Piramal Capital & 
Housing Finance Ltd. 

WITH 

Mr. Vinod PV Mr. Saurabh Nikalje 

38.  Comp App (AT) (CH) 
(Ins) No. 391/2024 
For Stay 
IA No. 1066/2024 

Piramal Capital and 
Housing Finance Ltd. 
Vs 
Rajendran PR & Anr 

WITH 

Mr. VV Sivakumar Mr. Pranava Charan R1 
Mr. Krishnamohan K R2 

39.  Comp App (AT) (CH) 
(Ins) No. 399/2024 

Piramal Trusteeship 
Services Pvt Ltd 
Vs 
Kakanatil Abdul 
Rahiman Siraj Mather 

WITH 

Mr. VV Sivakumar Mr. Pradeep Joy 

40.  Comp App (AT) (CH) 
(Ins) No. 393/2024 
For Stay 
IA No. 1070/2024 

Piramal Capital and 
Housing Finance Ltd. 
Vs 
Rajendran P R & Anr. 

WITH 

Mr. VV Sivakumar Mr. Vindod PV- R1 
Mr. Avinash Krishnan 
Ravi- R2 

41.  Comp App (AT) (CH) 
(Ins) No. 420/2024 
For Exemption 

IA No. 1143/2024 

Piramal Trusteeship 
Services Pvt Ltd 
Vs 

Kakkanattil 
Ibrahimkutty 
Mohammed Raffi 
Mather 
 

Mr. VV Sivakumar Mr. Pradeep Joy 

42.  Comp App (AT) (CH) 
(Ins) No. 133/2024 

For Stay 
IA No. 361/2024 
To Adv. Hg. 
IA No. 633/2025 

Dhatri Real Estate 
and Developers & Anr 

Vs 
K Sivalingam, RP of 
NCS Sugars Ltd & 4 
Ors 
 

Mr. Bendi Ravi Teja Mr. Y Suryanarayana 
R1 

Mr. Sandeep Kumar 
Ambalavanan- R2 
Mr. Varun Srinivasan 
R5 

43.  Comp App (AT) (CH) 
(Ins) No. 290/2024 
For Direction 

IA No. 761/2024 
For Stay 
IA No. 764/2024 

Employees’ Provident 
Fund Organisation 
Rep. by its Regional 

Provident Fund 
Commissioner 
Vs 
Kanakadhara 
Ventures Pvt Ltd, Rep 
by its Liquidator 
Rajesh Chillale & Anr 

 

Mr. R Vishnu Mr. VVSN Raju R2 
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02.00 PM 

 
  For Hearing 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
44.  Comp App (AT) (CH) 

(Ins) No. 50/2025 
For Stay 
IA No. 186/2025 
To dispense with 
IA No. 187/2025 
 

Aakash Educational 
Services Ltd 
Vs 
GLAS Trust Company 
LLC & 2 Ors. 

Mr. Vishnu Mohan Mr. Thriyambak J 
Kannan- R1 
Ms. Pooja Mahajan R2 

45.  Comp App (AT) (CH) 
(Ins) No. 139/2025 
For Exemption 
IA No.374 & 375/2025 
For Interim Relief 
IA No. 376 & 
1514/2025 

GLAS Trust Company 
LLC 
Vs 
Shailendra Ajmera, RP 
of Think & Learn Pvt 
Ltd & 3 Ors 

Mr. Thriyambak J 
Kannan 

Ms. Lakshana Viravalli 
R1 
Mr. Vishnu Mohan R2 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023- 

11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 

 
Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

mailto:vcnclatchennai5@gmail.com
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

